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PURCHASS OF PROPERTY IN JAMMU AND 

KASHMIR STATE 

4006. SHRI BABURAO PATEL: Will 
the Minister of HOME AFFAIRS be pleas-
ed to state : 

(a) whether a citizen of Jammu ami 
KashInir State is pennitted to purchase 
property in the rest ofIndia and settle down 
there; 

(b) if so, whether the reciprocal faci1ity 
is allowed to the citizens of other States to 
acquire property in the Jammu and Kashmir 
State and settle down there; and 

(c) if not, the reasons therefor? 
THE MINISTER OF HOME AFFAIRS 

(SHRI Y. B. CHAVAN) : (a) to (c). Thore 
is no provision in the Constitution of India 
which prohibits Indian citizens who are 
residenta of the State of Jammu and Kashmir 




